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sidy or protection is given to ‘he
Indian firms?

Shri Kanungo: There is no price
fixation. Every manufacturer is en-
titled to fix any price he likes. In
the case of new undertakings which
came into the field lately, they sought
rélief on the ground that their cost of
production is higher and marketing
arrangements are not elaborate So,
relief in the form of rebate in excise
duty has been given to them,
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Shri Kanungo: There is no control
of price of tyres. As a matter of fact,
the demand has lessened because a
large number of vehicles have gone
off the road after the emergency.
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Shri Kanungo: There has been an
increase in price after de-control. I
have not got the exact figures.

Shri Undrajit Gupta: The Minister
has just now said that after the
emergency a number of vehicles have
gone off the road. May I know the
reason for this peculiar phenomenon?

Shri Kanungo: Because many of the
vehicles on the road were requisition-
ed by both civil and military authori-
ties,

Shri Indrajit Gupta: But are they
running without tyres?

Mr. Speaker: Next jquestion.

Shri Indrajit Gupta: Even after re-
quisition they would be needing tyres
for operation. This question is about
tyres.

J
Shri Kanungo: But their use has not
been as extensive as before.

Transport of Coal by River

+
o181 Jf Shri Indrajit Gupta:
*\_ Shri Maheswar Naik:
Will the Minister of Steel, Mines
and Heavy Engineering be pleased to
state:

(a) whether it is a fact that the
plan to use river transport for mov-
ing coal has now been abandoned;

(b) if so, the reasons therefor; and
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(c) the amount already spent on
acquiring river vessels and barges
for this abortive scheme?

The Parliamentary Secretary to
the Minister of Steel, Mines and Heavy
Engineering (Shri Thimmaiah): (a)
Yes, Sir.

(b) The scheme was abandoned in
April 1963 because of the high cost of
transport, and the fact that the
draught in the river Ganga had con-
siderably gone down with the start of
the dry season,

(¢) No river vessels and barges
were acquireq specifically for this
scheme. The vessels which were al-
ready with the Ganga Brahmaputra
Water Transport Boarq were utilised.

Shri Indrajit Gupta: Is it not a fact
that some mission was also sent ab-
road, I think, to West Germany, to
acquire and purchase barges for this
scheme? What happeneq to that? We
had a question and answer here about
it before too.

The Minister of Steel, Mines and
Heavy Engineering (Shri C. Subra-
maniam): No barges were purchased
for the scheme because it was not

found to be a feasible scheme. There-

fore, nothing was purchased for the
scheme,

Shri Indrajit Gupta: Was the
scheme abandoned primarily for eco-
nomic considerations or for operation-
al cnsiderations?

Shri C. Subramaniam: For economic
considerations because the cost was
too much. The actual cost per tonne
worked out to Rs. 77 by river trans-
port whereas by rail transport it cost
only Rs. 38, that is a difference of
nearly Rs 40 per tonne. Therefore it
could mot be done.

Shri Bade: What is the amount that
has been spent on this abortive
scheme by the Government?

Shri C, Subramaniam: It has al-
ready been answered. No loss was
incurred by the Government because
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the actual expenditure was incurred
by the parties concerned in transport-
ing this coal.

Shri S. C. Samanta: With reference
to part (c) of the question the hon
Minister has saig that no money has
been spent. May I know whether
Government encouraged private coas-
tal shipping interests to acquire these
barges ang other things for the trans-
port of coal?

Shri C, Subramaniam: No; a pilot
scheme was taken up with the vessels
already available with the Ganga
Brahmaputra Water Transport Board.
It was found that it was not a feasi-
ble scheme and, therefore, it was
abandoned.

Shri Kashi Ram Gupta: May 1
know whether the scheme has been
abandoned for all time to come or
it s only as a temporary measure
that the scheme has been abandoned
for the time being?

Shri C. Subramaniam: We live in
the present. If within the next Plan
period, as I am sure, further steps
are taken to improve the waterways
and all these things, at some stage
water transport also could be con-
sidered.

Shri D, C. Sharma: How much time
was spent on framing thig scheme,
how long it took the Government to
find out that the scheme was not
economically feasible and how is the
Government going to account for the
mandays lost in framing the scheme
and in abandoning it?

Shri C, Subramaniam: The first trip
was commenced on the 27th Dec. 1962
and the last trip concluded on the
31st March 1963. I do agree that be-
fore that we would have prepared
the scheme. There are bound to be
infructuous schemes and if we are
afraid of coming across infructuous
schemes, no new schemes at all could
be envisaged. This is normal in tak-
ing up new undertakings.





